IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH:HYD
0A.M0, 477/1999 ° ' Lo CT

Betuwaan: : Date: 26=3-1999

K.Dhananjaiah «+s Applicant
And

1. The General Manager
-South Central Railuay
Railnilayam,Sec'bad

2, The Dy.Chief Mechanical Enginger
. Carriage Repair Shop '

SC Rlys,Tirupati, ...Respondents
Coungal for the Applicant «..K.Sudhakar Reddy
Coundel for ths Respondent ...CV.Mallag Reddy
CORAM ; | |

THE HON'BLE MR. R. RANGARAJAN : MEMBER : ( ADMN )
THE HON'BLE MR.B.S.JAI PARAMESHUAR :MEMBER: ( JuDL)

*x% T %

THE TRIBUNAL MADE THE FOLLOJING OROER:

It is sean that the applicaﬂt is a Minor. No § guardian
nas besen impleaded. Hence, the BA., is not maintainable and it

is returned to the applicant.
Saction éfficer.
Copy to:-

1, The General fManager,SC Rlys,Railnileyam Sgec'bad.

2. The Dy.Chief Mechanical Engianeger,Carriage Repair Shop,SC.R1lys
Sec'bad. ) ) :

3. One copy to Mr.K.Sudhakar Reddy,Advocats,CAT,Hydarabad,

4, One copy to Mr.Cv.Malla Reddy,Addl.CGSC,CAT,Hyderabad.

5. One gapare.
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Copy to:
1. HOHN
2. HHR

3. HESJ
4. D.R.
5. SPAR
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FSF—AND IIND COURT
TYPED Y 3Y CHECKED 87

CoMPARCD BY APPROVID BY

THIZ CIMTRAL ADMINISTRATIVE TRISHIAL
HYDERASAD BLHCH BYDIRAZAD.

THE HOW'BLE

NEHTTAJENDRA PRASAD:
Memger (A)

THS 40N BLE NR.H.RANGRHAE&&/’T/ﬂ

MzmasR (A)

THE HOM'ILT MR.B.S.3AI PAR
memair ()

DATED‘: Qcof‘B" CIC)
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DRI TTI0 ANt TH TIREM DIRICTIONS
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ALLOWED
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DISM
DISMISOED AS WITHORAWN

RDIRED/ AEIECTED
40 CROZR AD\TC COSTS
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Revrare soradie
HYDERABAD BENCH




